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latest available information 5331 persons belonging to Other 
Backward Classes were recruited in different cadres in the 
public sector banks including 19 nationalised banks till 
31 12.1997. Public Sector Banks have been instructed to 
maintain revised rosters for recruitment which includes, 
interalia, specified roster points to be filled by Other Backward 
Classes for all vacancies filled up after 8th Seplerrber, 1993. 

{EnglSh] 

Imported OnIon 

222:1. SHRI DILEEP SANGHANl : WlI the Minister of 
FINANCE be pleased to state : 

(a) whether it is a fact that 150 tonnes of onion imported 
from Dubai remained lying at the airports due to delay in the 
customs clearance; and 

(b) If so, the reasons of delay in customs clearance? 

THE MINISTER OF STATE OF THE MINISTRY OF 
PERSONNEL. PUBLIC GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(BANKING, REVENUE AND INSURANCE) (SHRI KADAMBUR 
M.R. JANARTHANAN) : (a) and (b) Import of onion through 
Air Cargo Complex. Delhi has been reported. The Imports 
were made in smaller lots between 10 to 30 tonnes in 26 
consignments, weighing 575 metric tonnes. All the imports 
were cleared on Kachha Bill of Entry by the Import Freight 
Officer subject to submission of regular Bill of Entry later 011. 
There has been no delay in these clearances. 

Clearance of Land to Selt Commleeloner 

2228. SHRI T.R. BAALU : Will the Minister of INDUSTRY 
be pleased to state : 

(a) whether the Government have recetved any requests 
from Government 01 Tamil Nadu for the issuance of 
administrative clearance to the Salt Commissioner for 
surrendering the lands ·adJoining Ennore· earmarked for Petro-
Chem Pari(; and 

(b) if so. the action taken by the Government thereon? 

THE MINISTER OF INDUSTRY (SHRI SIKANDER 
BHAKT) : (a) Yes, Sir. A request has been received from 
Tamil Nadu Industrial Development Corporation limited, a 
Govemment of Tamil Nadu Enterprise for the issuance of 
administrative clearance to the Salt Commissioner for 
surrendering approximately 1434 Hectares of salt land at 
Ennore near Chennai for development of Petro Chemical 
Industrial Pari(. 

(0) Such proposals are considered by the Government 
as per General Financial Rules. 

{TransJation] 

Equity In Foreign Investment 

2229. Sf\;~, SADASHIVRAO DAOOBA MANDLIK : Will 
the Minister of INDUSTRY be pleased to state : 

(a) the number and names of Private Limited Companies 
which have 51 percent or more foreign equity in the country, 
company-wise; and 

(b) the number and name of companies which have 
applied for the said foreign equity, company-wise? 

THE MINISTER OF INDUSTRY (SHRl SIKANDER 
BHAKT) : (a) and (b) During the period from August. 1991 
to September, 1998 a total of 3132 approvals for foreign 
collaboralion fJave been granted with 51 percent or more 
foreign equity. Country-wise and company-wise details are 
published 011 a monthly basis in the SIA Newsletter brought 
out by this Department. which is widely Circulated, including 
the Parliament Library. 

(EnglISh) 

S. Mohan CommIttee on Revlelon of Pay 

2230 SHRI ANNASAHEB M.K. PATIL : Will the Minister 
of INDUSTRY be pleased to state . 

(a) whether the Government have received S. Mohan 
Committee Report on revIsion of pay scales of Public Sector 
executives; 

(b) if so, the details thereof; and 

(c) the time by which the Govemment propose to 
implement the recommendation of the report? 

THE MINISTER OF STATE IN THE MINISTRY OF 
INDUSTRY (SHRI SUKHBIR SINGH BADAl) : (a) to (c) 
Justic S. Mohan Committee which was constituted by the 
Government to examine the present structure of pay, 
allowances. perquisites and benefits for executIVes and non· 
unionised SuperviSOry staff of the Central Public Sector 
Enterprises has submitted Ita Report to the Government on 
31-10-1998. The Government are examining the recommen-
dations. 

Rellway Siding and o.apatch 
Poat. In BCCL 

2231. COL. SONA RAM CHOUDHARY : WII the Minister 
of COAL be pleased to state : 

(a) the number of railway sidings and despatch posta in 
BCCl.; 

(b) the number of railway sidings and despatch posts out 
of it where there is facility of weigh-bridge; 

(c) the quantity of coal, coke, wash coke dilling and other 
quantity of coal despatched after weighing and without 
weighing on ~ thfOl.91 ra»ways during each of the 
last three years; 

(d) whether any complaint of shortage in the coal which 
was despatched after weighing on the railway weigh-bridge 
have been received during the above period; 


